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12.25 hrs.
PAPERS LAID ON THE TABLE

REVIEW AND ANNUAL REPORT OF MoGUL
Ling LimiITED For 1975-T6

THE PRIME MINISTER (SHRI
MORARJI DESAI): 1 beg to lay on
the Table a copy each of the follow-
ing papers (Hindi and Epglish ver-
sions) under sub-section (1) of sec=
tion 619A of the Companies Act,
1956: —

(1) Review by the Government
on the working of the Mongul
Line Limited, Bombay, for
the year 1975-70.

(2) Annual Report of ithe Mogul
Line Limited, Bombay, for
the year 1975-76 along with
the Audited Accounts and the
comments of the Comptroller
and Auditor General thereon.

[Placed in Library. See No. LT-

831/717.]

ANNUAL GENERAL ADMINISTRATIVE Re-
PORT OF THE ANDAMAN AND NICOBAR
ADMINLISTRATION FOR 1975-76 AND
NOTIFICATIONS UNDER ALL-INDIA SER-
VICES AcCT.

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH): 1
beg to lay on the Table:—

(1) A copy of the Annual Gene-
ral Administration Report
(Hindi and English versions)
of the Andaman and Nicobar
Administration for the year
1975-76. [Placed in Library.
See No, LT-832/77.]

(2) A copy each of the following
Notifications (Hindi and Eng-
lish versions) under sub-sec-
tion (2) of section 3 of the
All-India Services Act, 1951:

(i) -The Indian Administrative
Service (Appointment by Promo-
tion) Second Amendment Regula-
tion, 1977 published in Notifica-
tion No. G.S.R. 864 in Gazette of
India dated the 9th July, 1977.
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(ii) The Indian Administrative
Service (Recruitment) Amend-
ment Rules, 1977 published in
Notification No, G.S.R. 865 in
Gazette of India dated the 9th
July, 1977.

(iii) The Indian Administrative
Service (Fixaiinon of Cadre
Strength) Tenth Amendment
Regulations, 1977 published in
Notification No. G.S.R. 867 in
Gazette of India dated the 9th
July, 19717.

(iv) The Indian Administrative
Service (Pay) Sixth Amendment
Rules, 1977 published in Notifica-
tion No. G.S.R. 863 in Gazette of
India dated ‘he 8th July, 1977.

|Placed in Library. See No. LT-
833/717.1

ANNUAL REPORT ET:. OF NATIONAL
FiLM DEVELOPMENT CORPORATION
Ltp, NEew DELHI FOR 1975-76.

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI): T beg to lay on the
Table a copy of the Annual Report
(Hindi version) of the National Film
Development Corporation Limited,
New Delhi, for the period from 1st
May, 1975 to 31st March, 1976 along
with the Audited Accounts and the
commenis of the Compiroller and
Auditor General therean, under sub-
section (1) of section 619A of the
Companies Act, 1956. [Placed in
Library. See No. LT-834/77.]

NOTIFICATION UNDER PAPER (CONSERV-
ATION AND RrecuLATION oF Usg)
Orper, Parer (CoNTROL OF ProDUC-
TION) AMENDMENT OrRDER, NOTIFICA-
TION CONTINUING ORDER Te ANDHRA
ScrentiFic Co., L1D, MACHILIPAT-
NAM, CERTIFTED ACCOUNTS ETC. OF
KuaApr AND VILLAGE INDUSTRIES CoM-
MISSION FOr 1974-75, ETe,
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MINISTER OF INDUSTRY
GEORGE FERNANDES): I

beg to lay on the Table:—

(1)

(2)

(3)

A copy of Notification No.
S.0. 243(E) (Hindi and Eng-
lish versions) published in
Gozetle of India dated the
18th March, 1977, i-sucd under
clause 5 of the Papor (Con-
servation and Regulation of
Use) Order, 1974. [Placed in
Library. See No. LT-835/77.]

A copy of the Pape- (Con-
trol of Production) Amend-
ment Order, 1977 (Hindi and
English versions)  published
in Notification No, S.O, 416(F)
in Gazette of India d.ted th-
27th .June. 1977. under :sub-
section (6) of secelion 3 of
the Essential Commoditics
Act. 1955. [Plecced in Library.
See No. LT-835/77.1

A copy of Notification No.
S.0. 407(E) (Hindi and Eng-
lish wversions) published in
Gazette of India dated the
22nd June, 1977 containing
the Order regarding conti-
nuance of control over the
management of Messrs, An-
dhra Scientific Company
Limited, Machilinalnarm. under
sub-section (2) of scetion 1CA
of the Industrics Develop-
ment and Regulation) Act,
1951, [Placed  n  Library.
See No. LT-337/77.]

(4) (i) A copy of the Certified

Accounts of the Xhadi and
Village Industries Commis-
sion for the year 1874.75
together with the Audit Re-
port thereon (Hindi and Eneg-
lish wversions) under sub-sec-
tion (4) of section 23 of the
Khadi and Village ndustrics
Coammission Act, 1956.

(ii) A statement (Hindi and Eng-
lish versions) showing rea-
sons for delay in laying the
above papers. [Placed in
Library. See No. LT-838/71.]

ReponTts ofF COMPTROLLER AND AUDITOR
GENERAL OF INDIA FOR 1976—UNION
GOVERNMENT (COMMERCIAL) PARTS
IV AND V AND NOTIFICATIONS UNDER
GovT, SAVINGS CERTIFICATES ACT.

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN DHA-
RIA): Sir, on behalf of Shri W. M.
Paiel. T beg 10 lay on the Table: —

(1) A copy each of the following
tieperte (Hindi and English versiong)
uncer uarlicle 151(1) of the Constitu-
lion -

(1) Report of the Cuomptroller
and Auditor General of India for
the year 1976—Union Governmoent
(Commereinl)—Part TV_Indivi-
dual points of inlerest and a Re-
sume of the Company Auditors
Reports.

(ii) Report of the Comptroller
and Auditor General of India for
the year 1976—Union Covernmoent
(Commercial)—Part V—Mazausan
Dock Limited, [Placed in Library.
See No. LT-839/77.]

(2) A copyv each of the following
Nolifications  (Hindi and Tnglish
versions)  under  sub-seetion (3) of
section 12 of the Government Sav-
ings Certificateg Act, 1059

(i) The Post Office Savinrs
Certificates (Amendmoent)  Rules,
1977, published in Wotification
No. G.S.R, 914 in (Gazette of India
dated the 16th Julw, 1977.

(i1) The National Savings Cer-
tificates (Fourth Jssue) (Second
Amendment) Rules, 1977 publish-
ed in Notification No. G.S.R. 915
in Gazette of India dated the 16th
July, 1977.

(iii) The National Savings Cer-
tificate (Fifth Issue) (Second



